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hunger strike. - They have become so
much desperate that unless sornething
is done they will start some kind of
agitation which our government may
not like. I also do not ltke that. But
I will be one of them in the agitation,
not in the name of my party but in
the name of the people. I have fomn-
ed the people’s Committee there. So.
1 would again appeal to Dr. Rao that
during this year, when there is the
crash programme for production of
food for which government is spend-
ing so much money, you should
urdertake the execution of this small
drainage scheme, which will save
people from floods and will give you
additional food production.
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MR. DEPUTY SPEAKER: He may
continye his speech on Monday.
1459 hrs

COMMITTEE ON PBIVATE MEM-
BER® BILLS AND RESOLUTIONS
NINETEENTH REPORT

SHRI J. MEHTA GOWDER (Nil-
gris): 1 beg to move:

“That this House do agree with
the Nineteenth Report of Committee
on Private Members' Bills and
Resolutions presented to the House
on the 22nd November, 1972

MR. DEPUTY-SPEAKER: The ques-
tion ig:

“That this House do agree with
the Nineteenth Report of Committee
on Private Members' Bills and
Resolutions presented to the House
on the 22nd November, 1972

The motion was adopted.
15 hrs,

RESOLUTION RE: PROBLEM OF
UWW-CWi '

MR. DERUTY-SPEAKER: We rmow
take up further consideration of the,
Resolution mboved by Shrimati Maya.
Ray:on the 25th Augusi, 1972 Shri-

" mati Maya Ray to continue her speech.

SHRIMATI MAYA. MY (Balﬂni)
Mz. Deputy-Speaker, Siz, on the last
occasion, when I was ‘moving the
Resolution, I had spoken of urban un-_ .

o,vment and rural unmploment I
also about the fact ‘that the whole

- concept of employment would have to
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